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 Learned Advocate Mr. Dhruv Dewan with Learned Advocate Mr. Nirag Pathak with Learned '
- Advocate Mr. Kostubh Devnani Learned Advocate Ms. Grishma Ahuja present for Petitioner.
Learned Senior Advocate Mr. Saurabh Soparkar with Learned Advocate Mr. Sandeep Singhi with

Learned Advocate Ms. Poonam Mathur present for Respondent no. 5. Learned Advocate Mr.
Krishna Mohan Shukla present for Respondents no.3and 6.

- The learned Counsels appearin g for petitioners and Respondents no. 3 and 6 stated that the interim
apphcatlons filed by them became infructuous and they are ready to argue the main petition The

 counsels on record agreed to file written arguments before 03.07.2017. Learned Counsel appearing -
for Respondent no. 5 also stated that he will also file written arguments before 03.07.2017. '

Written arguments shall be exchanged among the counsels on record before 03.07.2017. For oral
submissions by all the counsels on 10.07.2017 and 11.07.2017.

Dated this the 17% day of April, 2017.
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